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SUPREME COURT OF INDIA 

The Supreme Court Collegium recommended the names of two 

Advocates for appointment as Judges of the High Court of Chhattisgarh 

in the following terms:   

 

(i)  Shri Bibhu Datta Guru, and 

(ii)  Shri Amitendra Kishore Prasad @ A.K. Prasad. 

 
 

On 21 February 2024, the Chief Justice of the High Court of 

Chhattisgarh in consultation with his two senior-most colleagues 

recommended the names of the above Advocates for appointment as 

Judges of that High Court.  The Chief Minister and the Governor of the 

State of Chhattisgarh have concurred with the recommendation.  

In terms of the Memorandum of Procedure, the views of a Judge of the 

Supreme Court conversant with the affairs of the High Court of 

Chhattisgarh were sought to ascertain the fitness and suitability of the 

candidates.  The sole consultee-judge has recused from offering his 

views in view of the fact that one of the recommendees in the list is 

related to him.   

For the purpose of assessing the merit and suitability of the above 

candidates for elevation to the High Court, we have scrutinized and 

evaluated the material placed on record. We have also perused the 
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observations made by the Department of Justice in the file as well as the 

complaints received against the candidates. 

(i)  Shri Bibhu Datta Guru  

The inputs provided by the Department of Justice in the file indicate 

that there is nothing adverse against the integrity of the candidate. He 

has appeared in a number of cases as reflected in 54 reported judgments 

delivered by the High Court in those cases.  Bearing in mind all the 

relevant factors including the age and standing at Bar of the candidate, 

the Collegium is of the considered view that the candidate is fit and 

suitable for appointment as a Judge of the High Court. 

(ii) Shri Amitendra Kishore Prasad @ A.K. Prasad 

The inputs provided by the Department of Justice in the file indicate 

that the candidate enjoys a good personal and professional image and 

that nothing adverse as to his integrity has come to notice. The 

candidate has extensive practice which is reflected in 110 reported 

judgments delivered in the cases in which he has appeared.  Bearing in 

mind all the relevant factors including the age and standing at Bar of 

the candidate, the Collegium is of the considered view that the 

candidate is fit and suitable for appointment as a Judge of the High 

Court. 
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In view of the above, the Collegium resolves to recommend that S/Shri 

(i) Bibhu Datta Guru, and (ii) Amitendra Kishore Prasad @ A K Prasad, 

Advocates, be appointed as Judges of the High Court of Chhattisgarh. 

Their inter se seniority be fixed as per the existing practice. 

 

 

(Dhananjaya Y Chandrachud), CJI 

 

 

 

(Sanjiv Khanna), J 

 

 

 

(B R Gavai), J 

 

 

30 July 2024 
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